
State Pollution Control Board, 
Below BCS, Phase-Ill, New Shimla 

PCB-OA No. 389/2022- 	 Dated: 

The Registrar General 
Hon'ble National Green Tribunal 

aridkot House,', Copernicus Mara, New Delhi-110001 

ubject: 	Compliance to Hon'ble NG'T's order dated 07.07.2022, passed in 	 
389/2022 titled as Satnam Singh Vs. State of H.P. ATR of Joint 
Committee). 

Please refer to the afore-cited subject-matter related to alleged carving out of 
road by Sb, Sanjeev Sun through forest land and the land which is jointly owned by him with 
the applicant, wherein following order dated 07.0 /.2022 was passed by the Hon'ble NGT:- 

In view of the grievances made in the application, we are of the view 

that the factual position needs to be verified and remedial action is required to be taken on 

the basis thereof in case of violation of environmental norms. We accordingly constitute Joint 

Committee of DFO and Deputy commissioner, Chamba, Himachal Pradesh and direct .the 

Joint committee to meet within four weeks, undertake site visits, look into the grievances o 

the applicant ''erifi the frctual osition and take re uisite action due pi oces's o 

law. The Siate PCB will be the Nodal agency for coordinadon and compliance. Factual and 

action taken report  e fiEi'nshed within three months by e-mail at 'udicialn 1440--oy, in 

referably in the i form of searchable • E/OCR Support PDF and not in the : form of Image 

'DE 

List the matter for further consideration On 15/11/2022. 

In compliance to afore-cited order dated 07.Q7.2O22, the Deputy 

,ommissioner, Charnba has submitted a Factual & Action Taken Report indicating the action 
taken by the Joint Committee constituted by the Hon'ble NOT 

- Commissioner, 	amba and concerned DivisionalForest Officer (DFO) 

Report is annexed at Annexure 	winih may kindly be place 

(End: as above) 

Y urs faithfully, 

Apoorv I evgan, lAS 
Member Secretary 

HPS-PC'it, Shimla 

comprising of Deputy 
The copy of said 

I oil recor please. 
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The Member Secretary, 
State Pollution Control Board Shimla, 
Himachal Pradesh. 

Subject: - 	Reg. Hon'ble NGT's order dated 07-07-2022 passed on 0.A No. 
389/2022, titled sas Satnam Singh v/s State of H.P. 

Sir, 

Government of Himachal Pradesh 
Office of the Deputy Commissioner Chamba District Chamba 

No. CBA-SK-32(2)92/7-Vol.-VI- //4,1949 Dated Chamba, 	(f)j ft-October, 2022. 

To, 

On the above cited subject, I am to refer to your office letter No. PCB-0A 

389/2022-5936-38 dated 18-07-2022 vides which the order' of Hon'ble National Green 

Tribunal passed in OA No. 389/2022 was communicated to this office. 

In this context, it is submitted that, Sh.Satnam Singh S/0 Sh. Barkat Ram 

RIO Mohalla Julakri of Chamba Town filed a complaint before Hon'ble National Green 

Tribunal stating that, Sh. Sanjeev Sun i has carved out a road in his absence through 

Forest Land as well as through private land which belongs to the complainant Sh. 

Satnam Grover. In his complaint it has also been inscribed that repeated requests to 

Forest Department for taking appropriate action has also been made but no action has 

been initiated by the Forest Department. On receipt of the complaint, Hon'ble National 

Green Tribunal ordered to constitute a committee consisting of Deputy Commissioner 

Chamba and DFO Dalhousie. The committee was further directed to undertake site 

visits, take appropriate action by following due process of law and send action taken 

report within three months. 

In compliance of ibid orders of Hon'ble NGT, spot visit was fixed by the 

Deputy Commissioner on 08-08-2022 and on said date the Additional District Magistrate 

Chamba visited the spot on 8th  August, 2022 (as the undersigned was COVID-19 

positive at that time) in presence of complainant, defendant and all concerned 

departments. Both the parties were heard in presence of all concerned departments and 

their oral statements were taken.The Deputy Commissioner and the Divisional Forest 

Officer again visited the spot on dated 16-08-2022 along with field Revenue Officials, 

Officials of Rural Development and Panchayati Raj, both the parties of the dispute and 
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local residents. As the position of road was also not clear on the spot, so the Forest 

department was directed to produce evidences viz. Satellite imagery of the spot relating 

to that particular period, to find out that whether the road was carved by said Sh. 

Sanjeev Sun i or it was pre-existing on the spot. Further directions were also issued to 

Block Development Officer, Chamba and District Revenue Officer, Chamba to submit 

their respective reports before the undersigned. 

A detailed demarcation of land in question was conducted by Naib 

Tehsildar Chamba which was received through the District Revenue Officer vide office 

letter No.CBA-SK-032(2)92/7-Voll-VI-3607 dated 18-08-2022 (Annexure-I). The 

demarcation was done by adopting triangular method of demarcation and it was found 

that, no road has been carved out through the private land owned by the applicant. The 

road has been constructed through the forest land classified as "Charagah Bila 

Drakhtan" existing between the two parcels of private land owned by the applicant 

Satnam Singh. From the perusal of the Record of Rights, it was also revealed that the 

private land bearing Khasra No. 1460/1019 and 1461/1019 total measuring 02-09-00 

Bigha was initially allotted as Nautor to a local resident Sh. Madho S/O Talochan. The 

complainant Sh. Satnam Singh purchased the ibid chunk of land from said Madho and 

forest land of approx. 8 feet 6 inch wide is existing between both these parcels of land. 

The statements of both the parties, as well as local residents, present 

during the joint inspection, copies of statement of local residents are annexure as 

(Annexure-II) were recorded which reveal that the local residents of village Baghnu are 

using this forest land bearing No. 1463/1019 classified as "Charagah Bila Drakhtan" 

which lying between two parcels of private land bearing No. 1460/1019 & 1461/1019 

owned by the complainant Sh. Satnam Singh as passage to approach their houses 

since generations. The complainant Sh. Satnam Singh also agreed that at the time 

when he purchased the said land, there was a narrow passage between these two 

parcels of land which was being used by the local residents of area to approach their 

houses. 

The Block Development Officer Chamba was also directed to enquire into 

the matter with regard to construction of road/path in the spot on Khasra No.1463/1019 

. He has submitted his report vide his office letter dated 16th  August, 2022 (Annexure-

III) stating therein that the funds to the tune of Rs. 2.00 Lacs were sanctioned to the 

Gram Panchayat Udaipur under MPLADS for construction of Jeeproad/Link Road from 



Village Udaipur to Baghnu during the year 2017-18 which was fully utilized for the 

purpose. Further an amount of Rs. 03.00 Lac was sanctioned under SDP for the C/O 

link road from main road Udaipur to Bhagnu but the construction work was not executed 

due to the dispute on spot. First installment of Rs. 1.50 Lacs which was released to the 

Gram Panchayat, was also returned and deposited in the office of BDO Chamba. 

During the course of joint inspection Pradhan, GP Udaipur, stated that the local 

residents of area have widened and concreted the said road by their own funds 

collected through contribution. The estimation of work done on the spot in the said road 

has been made by the office of BDO Chamba which comes to Rs. 5,64,724/-, the detail 

is enclosed. Therefore an expenditure to the tune of approximate Rs. 5,64,724/- has 

been made through public contribution. 

The Divisional Forest Officer Dalhousie has mentioned in his report dated 

17-09-2022, (Annexure-IV) that the land lying between the two parcels of private land 

owned by the complainant is recorded in ownership of Forest Department. This land is 

classified as "Charagah Bila Drakhtan" and same is not recorded forest i.e. RF, DPF or 

UPF. It is also not covered under approved working plan of Dalhousie Forest Division. 

However, the said land falls under the category of waste land and by virtue of H.P. 

Govt. notification No. Ft-29-241-BB/49 dated 25-02-1952, all waste lands are 

considered and treated as forest land and attract the provisions of Indian Forest Act, 

1927. The local public of the area including that of village Baghnu is using the said land 

as path to approach their houses since generations. Now it has been widened and 

concretised by the Gram Panchayat Udaipur in the shape of jeepable road without 

fulfilling codal formalities. Futher it is added that no tree exist on the stretch of 

Government land where cement concrete road has been constructed. Also google 

image of year 2017 & 2018 were studied and found that kuccha track/path is visible 

with scattered bushes where the said road has been constructed and no tree exist over 

there.The Range Officer Dalhousie vide his office letter No. 548/Dalhousie dated 

02/09/2022 has requested SHO Police Station, Sadar Chamba to register a FIR against 

former Pradhan of Gram Panchayat Udaipur and local habitants involved in widening 

and concreting the road, as per provisions contained in Indian Forest Act, 1927 and a 

Damage Report No. 018778 dated 02-09-2022 for amount Rs. 170125 has also been 

issued. Furthermore it was found on the spot some Government land has been 

encroached by local inhabitants regarding which encroachment cases have been 



instituted vide case no. 01/2022 & 02/2022 under section 163 of Himachal Pradesh 

Land Revenue Act and the next date of hearing in this matter is on dated 06-10-2022. 

Thus, in view of above said facts, it is evident that no private land of 

complainant has been encroached while constructing the road. However, the road has 

been constructed through the land classified as "Charagah Bila Drakhtan" owned by the 

Forest department. It appears that, the local public of the area is using the said forest 

land, which is situated between both the parcels of the private land owned by the 

complainant as path/passage to approach their houses since long. Action qua the 

encroachment has been dealt with by the Forest Department and the Revenue 

Department under appropriate provisions of law. You are, therefore, requested to 

apprise the Hontle National Green Tribunal accordingly. 

Encl. As Above. 

Sin 
(1

ç rely yours, 

),-!v 
3 

Deputy Commissioner, 
Chamba District Chamba 



AYmkPy-e- -I 

No.CBA-SK- 032(2)92/7-VoII-VI- 	e3‘07 
Office of the Deputy Commissioner Chamba District Chamba (FLP) 

The Additional District Magistrate 
Chamba District Chamba (1-I.P) 

To 

Chamba 	Dated 1 9 August 2022 

 

Subject: - Reg. Hon'ble NGT's order dated 07-07-2022 passed in O.A. No. 
389/2022, titled as Satnam Singh vs. State of H.P. 

Sir, 

On the subject cited above, I am enclosing herewith the 

Demarcation report of Nautor land khasra number 1460/1019, 1461/1019 and 

Govt. land khasra number 1463/1019 of mauza and pargna Udaipur Tehsil and 

District Chamba conducted by Naib Tehsildar Chamba District Chamba dated 

16-08-2022 along with estimation report submitted by BDO Chamba for favor 

of information and further necessary action please. 

District R <nue Officer 
Chamba District Chamba 
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OFFICE OF THE DEPUTY COMMISS/ONER, 

CHAMBA/Yojna/MPS/ _1)(2  Qe,-e.  

Sanction  Order  

CHAMBA 

Dated: --CI 

ldministrative approval and expenditure sanction for the following work(s) is/are hereby accorded for the -  

7-.2018 	 Under Head: 	MPLADS (Lok Sabha) 

\gerLicy: 	VBDO, Chamba 

•Scheme  

 

panchayat 	 Sector 	 Sanctioned 

Amount 

 

• 

 

• 

MPS/2017/42, C/0 (Construction of) JEEP 
ROAD/LINK ROAD FROM VILLAGE 

UDAIPUR TO BHAGNU 

UDAIPUR 	 Kangra 	 . 200000 

1 
	

Total Amount; 	 200,000,00 

5apction(s) is/aro subject to the 'following Gonclitiong 

1. -the ',-..;anctioned Work(s) wilt preferi*.itply ho 90t exccuted through the concernoct 1), ptts./DepartnierItat technicA 
1110npo.wQr available in the District/ProdeSh. 

2. The works(s) should be executed in ty,-,cordance the approved estirrmte(s) desi9n(s) The 

'QM.cQr/authority that tochnIcaHy approved the estimates will cAlso he OMV--?tOnt to assess the work(s) end- 
*: 	nUthortz,v; the CliSlAnornont of payments. 	• 

The expemtliture should ho restriGtcd to the Oettin: amount 5i...1,K:timed during the relewrit 
4. NI the payrnenty:, ghould be • made on regular bili5/voucherP, duly enterc-,;(i in the ryien:-..,urc.ments hook(o). The 

-Works(s) should De complc)ted with 10.rett,,V3nt linnr)cial year or 'Nal in one ye,..1r from the data of •-•,anr.:.tion. 
5. The "st;r-nW(J) of me ProPc),--od vior-h(:5). should riot contain 

b. Tht ,,,,anctic2n06 (ir1./Ol1pmnnt' ,,;,,,,-1-q) should lend to 'zk communityipircm ho ott 

7. rhe.) ueico 0) trio prim(s.tion,i 	 (-.2,howd 	 to 	 p':•r the tin-I° 5c0oduln fix fr on 
• coriipleilgn tn tile woric(4 

6. .Thu .sanctioned funds 	 pxtly 	 'Om 	 i-c1;.-)10!-1:-Iisfequipnerr,s nor hid for trie 

,.jk.^)=,t.'1,,,,ipryjc.Ict5 and hs- iit be G011:.11.1Mble 	 prOCCYj 	 Irriploroqiitotitjr, but no stoic i...irticlos can. ii 

mirchasod, 	• 

P 	The revision or 0515n--114(s) 5,,,,,tic,nuf,j(:,,)  is  acci 

,To ?void delnys in tho e>.oetutirm of the 	nctipned devulDpmen.il 	 the time 	 the • 
i7-;;;JO.xoCutiv'e agen_cy(les) rho rid ist!:,c;,9 -3sary get. 11.0.0. from the concertled d.-.2partments / board(s) corporatiow.:;(s)/ 

'•forest/ nag.ar  panchayW,(4 etc. and in case of private land involved for hO 05.6(..mtion of' the sonc.:tioned work(s) 

N.O.C.(s) on the affidavit from the private hild owner (:;,;) should i,),./ariit,ly tat obtFiinc.,‘d we.II in advance and 

	

2 TIOCessary entries in the revenue ref.s,ord be jOt effected as funds 	not be used for payments of any type of 

compensation. 

ii -:13esides these, ail othcr coc1;-31 forms tios including itioc3e corstut 	in guidelinet..; 'should tie strictly adhered to. 

12. :The monthly phw;ical and fimIncial er me sus rut purl be F-,uni to this officc by the 1011 i of every month. 

NO recurring revenue expendiftim will be provided under thi: scheme. 

i 	1  , 
,lbove 

(A&E) Shimla -3 
Aeg„,:SIA 

dvisior.-Pianning, HP Government Sh'irnla -2 

Shimla -3 
.4.. 

Dc) , Chamba With the rent inst to initiati.) above works immediately. UC 8: CC should 	sent to this office after the, 

gnpletion of Work 	CiCi e.7 3-35 	 /11.0,0 UoiA 

)IDy to'GaLird File 	 7 th 

District CHI5,iit3A (HP) 

Order for !Os: MPS./201 7 /42 , 1 '0cheme5.,, Ame;.;nting : 200 000.00 

1/2018 

- 
r,. 

p.•••,c, I  „J.'. 

t 
st, 	„ 

1 

By Order 

Deputy Commissioner 

District CHAMBA (HP) 

, 
?j.  

, 
„ 

District Planning 'Officer 
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NAME OF WORK:--C/0 LINK ROAD MAIN ROAD TO BHAGNU G.P. UDA PUR DEV. BLOCK 

CHAMBA (H.P.) 

PART---A )= 52300.00 

PART---B )= 147700.00 

TOTAL= 200000.00 

TOTAL ESTMATED COST:— 200,000f— 

( TWO LAC ONLY) 

41. 

ca 
C 



( PART ---A 

ABSTRACT OF COST 

T. RATE AMT.  T RA1 DESCRIPTION OF ITEMS QTY L.RATE AMT.  L.RATE  UNIT 

Excavation in soil in Hilly Area by mechnical means including cutting 
and trimming of side slopes and disposing of excavated earh with a lift 
up to 1.5 mtr. And a lead up to 20 mtr.As per Technical Specification 

Clause 1603.1. 

S.N.  

1 

52245.34 

Deduct 15%0 0°k C.P. +5`)/0 0.1-1.0 

Net Qt. 

 

	

6953.74 	52245.34 

	

1043.06 	) 	7836.80 

 

5910.68 	44408.54 

    

 

Add 	125 ok Labour Enhancement +) 7388.35 

51796 88 

52300 00 

 

 

OR SAY:---- 

 

  

615.38 CUM. 11.30 84 90 6953.74 



NAME OF WORK:----C/O JEEPABLE ROAD MAIN ROAD TO BAGNU G.P. UDAIPUR DEV. BLOCK CHAMBA(HP) 

R/D(MTR.) X- SECTION AREA TOTAL(SQM.) 
MEAN 

ARt _A(SQM .) 
LENGTH( MTR.) TOTAL QTY.(CUM.) 

0.00 11 2 4.50 3.00 6.75 0.00 0.00 0.00 

15.00 1 / 2 4.00 2.00 4.01 5.38 15.00 80.63 
30.00 1 1 2 3.00 4.00 6.01 5.00 15.00 75.00 

- 
45.00 1/ 2 3.00 3.50 5.25 5.63 15.00 84.38 

60.00 1 / 2 2.00 3.00 3.00 4.13 15.00 61.88 

75.00 1 / 2 3.00 2.50 3.75 3.38 15.00 50.63 

90.00 1 / 2 3.70 2.50 4.63 4.19 15.00 62.81 

105.00 1/ 2 3.00 0.45 0.68 •2.65 15.00 39.75 

120.00 11 2 3.00 0.30 0.90 0.79 15.00 11.81 

135.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

150.00 1 / 2 3.00 0.30 0.90 0.90 15.00 13.50 

165.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

180.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

195.00 1 / 2 3.00 0.30 0.90 0.90 15.00 13.50 

210.00 1 / 2 3.00 0.30 0.90 0.90 15.00 13.50 

225.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

240.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

255.00 1 / 2 3.00 0.30 0.90 0.90 15.00 13.50 

270.00 1 / 2 3.00 0.30 0.90 0.90 15.00 13.50 

285.00 1/ 2 3.00 0.30 0.90 0.90 15.00 13.50 

TOTAL QTY.= 615.38 
Cum. 

PICK/JUMPER 



0.30 

3.00 

135.00  

3.50 

3.00 

45.00  

.30 

3.00 

225.00  

0.30 3.00 

2.00 

60.00 

3.00 

150.00 

3.00 

240.00 

3.00 

165.00 

	
12_50 	 0.30 

3.00 

255.00  

i,
r-/'---'---".  2.50 	

....,../..
,,-10.30 

	

3.70 	 3.00 	 3.00 

	

90.00 	 180.00 	 270.00  

4.00 

15.00  

0.45 	 0.30 

3.00 
	

3.00 

105.00 
	

195.00 

3 

3.00 

285.00  

0.30 

30 

3.00 

120.00  

3.00 

210.00 

3.00 

30.00  

3.00 

75.00 

Pnn.rhy 	, 
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(PART---B) 
ABSTRACT OF COST 

4.6 LJn v 12,' 

DESCRIPTION OF ITEMS UNIT RATE- 	L.RATE AMT. S.N QTY 

Excavation in Foundation treanches etc. in the earth work in all kinds of soil up to 

all heights stacking the excavated soil not more than three mtr. Clear span from the 

edge of the excavated and then returning the excavated soil in 1 5 cm. layers when 

required in the plinth sides of foundations etc. Pick/Jumper work(50%) each. 

Providing Form Work with steel plates 3.15mm thick welded with angle iom in frame 

30*30*5mm.so as to give a rough finish including centering,shuttering,strutting and propping 

etc. with wooden battens and ballies, 

Providing and laying cement conc. (1:5:10) 1 cement:5:sand:10agg. 40mm nominal size & 

with 15% plum and curing cpmplete 3xclucling cost of form work. in R/wall/ Bresaf walls 

the Size of plums shall usually be 150mm to 300mm.as  per H.P.W.D.Specification. 

Add Carriage of Moic.. 

Deduct 15 % ( 10% CP.+ 5% 

.0, A 12858.30 

14949.60 

Add Collection of 	4-  ) 	1400.63 

16350.23 

Add 125%Labour Enhor 	3n (+) 	20437.76 

2 

3 

Cum. 

Sqm. 

Cum. 

9.00 

31.13 

31.50 

Add Cost 01 

36788.01 

110990.43 
7 7:43 

-- 	147700.00 

1507.95 

1623.17 

15989.42 

+ 	1598.36 

17587.77 

2638.16 



DETAILS OF NEASUREMENTS 

S.N. • DESCRIPTION OF ITEMS MD. LENGTH BREADTH HEIGHT QUANTITY 

Excavation in Foundation treanches etc. in the earth work in all kinds of soil up to 

all heights stacking the excavated soil not more than three mtr, Clear span from the 

edge of the excavated and then returning the excaVated soil in 15 cm. layers when 

required in the plinth sides of foundations etc. Pick/Jumper work(50%) each. 1 40.00 0.75 0 .q) 9.00 Cum. 

, 

Providing Form Work with steel plates 3.15mm thick welded with angle ion-) in frame 

30"30"5mm.so  as to give a rough finish including centering,shutteringstrutting and propping 

etc.with wooden battens and baffles, 

Front Side 1 

, 

40.00 ) , j  
. 

30.00 Sqrn. 

Right + Left Side 2 0.76 0Iv, 1,13 /I 

31,13 	Sqrn. 

Providing and laying cement conc. (1:5:10) 1 cement:5:sand:10agg. 40rnm nominal size 4 

with 15% plum and curing complete excluding cost of form work.in  R/wall / Bresat walls 

.the Size of plums shall usually be 150mm to 300mm.as  per H.P.W.D.Specification, 

Below G/L 1 . 40,00 0. 75 i 	' 9.00 Curn. 

Above GIL 

, 

1 

. 	v 	, 	. 

40.00 

..... 

0. 75 — 	', 22.50 1/ 

31.50 Cum, 

1:.3i:,, 	' 	"\ ici,'.c,;* 	‘„.' lari:i.:1 - Uit," 
. . 

.. 	
• 

1 

, 



S.N ITEMS BASIC RATE AMOUNT 

AGG(40MM) 

28.04 

. 	CUM. 

SAND 

0,00 

0.00 0.00 

CUM. 

- 

PLUM 

4.67 

0.00 0.00 

. 	CUM. 300.00 1400.63 

TOTAL 1400.63 

CARRIAGE OF MATERIALS BY MANUAL LABOUR 
S,N ITEMS RATE LEAD AMOUNT 

1 . 	AGG(40MM) 

28.04 

CUM. • . 0,00 0,00 0.00 

2 PLUM 

4.67 

CUM. 342.35 1 KM 1598.35 

3 SAND 

0,00 

CUM. 128.00 0.00 1 	0.00 

TOTAL 	i 	1598.35 

CONSUPTION OF MATERIALS 

SA DESCRIPTION QUANTITY CEIC/IENT(NO,S) SAND(CUM.) AGG.(CUM) Shuttering  
..........._ 

1 C.Conc.1:5:10(40mm) 31.50 Cum. 88,83 14.81 28.04 

2 form work 31.13 Sqm. ‘ _ 31.13 

3 Plum 4.67 Cum. . 4.67 

88.83 14,81 28.04 31,13 4.67 

Bag Cum, Cum, Cum, Sqm. 

COST OF MATERIALS 
S. 	ITEMS 
	

MARKET RATE 
	

AMOUNT 

CEMENT 

88.83 

BAG 
	37399 	 328P7 10 

28.04 

CUM. 	1415.00 
	

39669.53 

.N1), 

24.20 / 

CUM. 	1589.00 
	

38453.80 

TOTAL 
	

110990.43 

COLLECTION OF MATERIALS BY MANUAL LABOUR  
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UTILISATION CERTIFICATE 

NAME OF WORK 	 LINK ROAD JEEP ROAD FROM VILLAGE UDAIPUR TO BHAGNU 

2 	NAME OF GRAM PANCHYAT 	 G.P. UDAIPUR 

3 	HEAD OF ACCOUNT 	IVIPLAD 

4 	NAME OF EXCUTIVE AGENCY 	 G.P. UDAIPUR 

5 	SANCTION AMOUNT 	200000.00 

6 	TOTAL AMOUNT SPENT 	200000,C0 

7 	PUBLIC CONTRIBUTION 	NIL 

8 	YEAR OF SANCTION 	2018-2019 

9 	SANCTION NO & DATE 	30209 DATE 11/09/2018 

10 	DATg. OF COMPLITION 	30-01---2020 

11 	MANDAYS GENERATED 	113 DAYS 

12 	M.B. NO. AND PAGE 	MB 18818 PN. 48 TO 50 

• 10 	DALANGL AMOUNT IF ANY-- ------ 	0.00 

44 	PHOOTOORAPH OP THIS WORK HAS 
BEEN ATTACHED WITH VOUCHER & 

KEPT IN voucviErt FILE OF THIS 
OFFICE. 

PI.IYEICAL VERIFICATION REPORT OF THE 
C.P. UDAIPUR _ 

WORK BY GRAM PANCHYAT. 

PHYSICAL VERIFICATION REPORT OF THE WORK BY 

TAKNIKI SAHYAK I JUN;OR ENGINEER / PI /AE DEV.) BDO 

L.  

tu 
K 	 L' 

•••• 	...•••••• 

BLOCK DEVELOPMENT OFFICER 
DEVELOPMENT BLOCK CHAMBA 

ENDST. NO.: 

COPY TO :- 

	

	 DATED - 
1 	THE DEPUTY COMMISSIONER CHAMBA, DISTT. CHAMBA 

FOR FAVOUR OF INFORMATION PLEASE 

2 	THE PROJECT OFFICER, D.R.D.A. CHAMBA, DISTT. 
CHAMBA FOR FAVOUR OF INFORMATION PLEASE. 

3 	THE PARDHAN GRAM PANCHYAT 	G.P. UDAIPUR FOR RECORD. 
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From 

Office of the Gram Panchayat Udaipur 

Dev.Block Chamba Distt,Chamba (HP) 

To 

The Manzer 

SBI PAREL 

(Chat-1'1132) 

Subject:- 	Online Transfer of fund. 

Kindly Transfer a sum of Rs.150000/- 6.31k Trr7) Paments Head from account no, 

33529055150 to the following Bank account no. in favour of following acCount holder vide' check no. 

35722 	dated 11.03.2022 as per detail given below under information to this office OleaSe. • . 

11 T 	- 	- 	- 

Sr.No 

- , 

- - 

Name of Account 

HQIdee 

• , •• . 	, ..,.. • 	, 	• ., . 	••• 	•• 

Bank Name 
• .. 

IFSC Code Account No. 

.._......._........................_..._. _..........._____ 
AtTlOt 

be tr z 

150( 

15C 
_ EDO CHAMBA HPGB CHAMBA !>0r¼1/3 f) -ip (17 j. 3 6 99011700007783 

Total 

nt to 
•i 

• 
nsfer 

00/- 

000/- 

pib rz 

Gram Parichayat UdaipLir-

Dev•Block Chamba Distt.Chamba 

From 



Rough Assesment Of work  

Now C/o Link Road main Road To Bagnu. 

Head Work Done By Local Public. 

Abstract Of Cost 
discription of items 

dressing Of Ground 

Stone Soling Properly 

Hand Packed 

1 

2 

Cum 

Total = 93.30 

discription of items 

Soling Stone 

1 

2 

Cement 

sand  

Mech Carriage 

143776.92 

14141.19 430 

500 

Total = 

Say Rupees :- Five Lakh Sixty Four Thousand Seven Hundered twenty Four On 

-V 

Amount  

3181,36 

unit Rate Qty Sr No 

3.41 932.95 

•• 

5693.79 61.03 93.30,  Cum 

Cement Conc 1:3:6 1 

cement 3 sand 6 graded 

stone Agg 20 mm 

nominal size. 25750.12 368.01 69.97 Cum 3 

Total 1 To 3 = 34625.27 

Consumption Of Material 

Soling 

Stone  Sand Agg 20 mm discription of items Unit cement Qty Sr No 

Stone Soling Properly 

Hand Packed 93.30 Cum 93.30 1 

Cement Conc 1:3:6 1 

cement 3 sand 6 graded 

stone Agg 20 mm 

nominal size. 62.27 

62.27 

2 69.97 307.87 

307.87 

32.89 

3.89 

Collection Of Material 

discription of items Sr No unit 	Rate Qty Amount 

Soling Stone 1 93.30 Cum 300 27988.50 

28646.23 2 Agg 20mrn  62.27 Cum 460 

Total = 56634.73 

Carriage Of Material  

unit 	Rate 	Amount  

Cum 	 155 	14460.73 

Sr No Qty 

1 93.30 

2 Agg 20mm 62.27 Cum 155 9652.53 

24113.26 Total .= 

Total= 115373.26 

Add Labour Enhancement 250 % = 288433.15 

Total Labour Amount = 403806.42 

Cost Of Materia 

307.87 Bag  

32.89 cum 

467 

3 6 Trip 3000 

r  160918.11 

Total Assesment Amount = 564724.53 



Rough Assesment Of work 

Detail Of Measurement 
Now C/o Link Road main Road To Bagnu. 
Head - Work Done By Local Public. 

Height/Depth Breadth Unit Length Qty Discription Of Item No,s Sr No 

dressing Of Ground 1 

Nil Nil Nil Nil Rd 0 To 42 

66.70 Sqm 2.90 3 42 To 65 

90.00 Sqm 3.00 0 65 To 95 

337.50 Sqm 4.50 75 95 To 140  

225.00 Sqm 5.00 45 140 To 185 

Sqm 213.75 4.75 45 185 To 230 

Sqm 932.95 Total = 

Stone Soling Properly 

2 Hand Packed 

Nil N.1 Nil Nil Rd 0 To 42 

6.67 Cum 0.10 2.90 23 42 To 65  

9.00 Cum 0.10 3.00 30 65 To 95 

33.75 Cum 4.50 	 0.10  75 95 To 140 

2230 Cum 5.00 	 0.10 140 To 185 45 

Cum 0.10 	 21.38 185 To 230 45 4.75 

Total = 	 93.30 Cum 

Cement Conc 1:3:6 1 

cement 3 sand 6 graded 

stone Agg 20 mm 

nominal size. 

Rd 0 To 42 N -1 	Nil Nil 	 Nil 

42 To 65 23 2.90 0.075 	 5.00 Cum 

65 To 95 30 3.00 0.075 	 6.75 Cum 

95 To 140 75 4.50 0.075 25.31 Cum 

140 To 185 45 5.00 0.075 16.88 Cum 

185 To 230 45 4.75 0.075 16.03 Cum 

Total = Cum 69.97 

CQL,SC\\\Q)" 



No. CC/  Li 14 	 
H.P. Forest Department. 

From: - 
Divisional Forest Officer 
Dalhousie Forest Division 
Dalhousie. 

To: 
The Deputy Commissioner 
Chamba Distt. Chamba(H.P) 

Dated Dalhousie, the  1M-09 r- 

Subject: - 	Reg Hon'ble NGT's order dated 07-.7-2022 passed on 0.A No. 
389/2022, titled as Satnam Singh Vs State of H.P. 

Sir, 

With reference to the subject cited above it is submitted that the committee 

constituted by Hon'ble NGT order dated 07-07-2022 passed on 0.A No. 389/2022, titled as 

Satnam Singh Vs State of H.P. visited the disputed site at Udaipur on 16-08-2022 and issued 

direction to Naib Tehsildar Sadar Chamba to demarcate the disputed land afresh. Further Naib 

Tehsildar Chamba carried out demarcation on 17.08.2022 of disputed land bearing khasra 

No.1463/1019 in presence of Forest staff, Pradhan Gram Panchayat Udaipur, Mahila Mandal 

Pradhan Udaipur, local inhabitants and Satnam Singh S/o Sh. Barkat Ram Mohalla Julakhdi Distt. 

Chamba {Copy of demarcation report alongwith statements attached as Annexure-I (A to K)}. 

And from the perusal of demarcation report it was found that the land bearing Khasra No. 

1463/1019 kisam charagah billa drakhtaan is in the ownership of the Himachal Pradesh Sarkar 

where the Pucca concrete road has been constructed without fulfilling codal formalities. As per 

record the mentioned land i.e. khasra No. 1463/1019 is not recorded Forest i.e RF, DPF, or UPF or 

neither covered under approved working plan of Dalhousie Forest Division. However, the land in 

question bearing khasra Number 1463/1019 falls in the category of waste land and by virtue of H.P. 

Govt. notification No. Ft-29-241-BB/49 dated 25-02-1952 (Copy attached as Annexure-II) all 

waste land are treated as forest land and attracts the provisions of IFA 1927. From the perusal of 

panchayat record, it has been found that Panchayat has constructed link road of length 285 mtrs,out 

of which 65mtrs constructed in private land and 220 mtrs constructed in Govt land bearing khasra 

No. 1463/1019 and width 3-4 mtrs in the year 2019-20 for providing communication to the local 

inhabitants {Copies of panchayat record attached as Annexure-III (A to T)}. And later on the 

local inhabitants widened it and made it pucca with cement concrete. The dimension of concreted 

stretch is 190 mtr and 30 meter is still kaccha and the average width is 3-4 meter on Govt land 

bearing khasra No. 1463/1019. The statements of the local habitants were recorded who admitted 

that they contributed in form of labour and some money to widen and concreting the said stretch of 

road {Copies of recorded statements attached as Annexure —IV (A to J)}. 



Further vide Range Officer Dalhousie letter no. 548/Dalhousie Dated 

02/09/2022 SHO Sadar Chamba was requested to register an FIR against former Panchayat 

Pradhan Udaipur & local habitants for widening and concreting the road as per provisions 

contained in IFA 1927. Accordingly the Roznamcha report is entered by police and matter is under 

investigation (Copy of Roznamcha Report attached as Annexure-V). In addition to this Damage 

Report No. 018778 dated 02.09.2022 tune to amount Rs. 170125/- has been issued (Attached as 

Annexure -VI). 

Since the land in question bearing Khasra No. 1463/1019 kisam charagah 

billa drakhtaan is in the ownership of the Himachal Pradesh Sarkar and concrete cemented path has 

been constructed by the Udaipur panchayat and local inhabitants without fulfilling cordal 

formalities and tantamount to unauthorized occupation of Govt. land and vide Pr. Secretary 

(Forests) letter no. FFE-B-A(II)-I/2006-III dated 03.05.2016 (Copy attached as Annexure-VII), 

the Revenue Department will proceed under land revenue Act 1954. There hence, vide DFO Office 

letter no. 4261 dated 14.09.2022 SDM Civil Chamba is intimated to proceed under provisions of 

land Revenue Act 1954. (Copy attached as Annexure VIII). Further it is added that the concerned 

forest staff and panchayat pradhan Udaipur gave written statements that no tree exist on the stretch 

of government land where cement concrete road has been constructed. Also google image of year 

2017 & 2018 were studied and found that kaccha track/path is visible with scattered bushes where 

the said road has been constructed and not tree exist over there, hence damage to any tree is not 

proved as alleged by the complainant(photocopy of google image attached as Annexure —IX,X). 

This is for your information and necessary action at your end please. 

‘ 
‘ 

Divisiona For.est Office ,---. 
leVoigliiiv 	„,, cit r 
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„Ìir• 	 ,fk4  40. 

Ct.') 

(-) \-0) 

QC A, 17:4\c-C " 

, 



, 

)-1\ 	• 	) .;") . • -,317w.Lfff,i 



9/15/22, 2:19 PM • , 

,20220915-WA0040.j pg 
inejtol 

I. • 

• 

'"' 	• 

•••, 

1/1 • eqp0tIo.colliinitrlitilbrhab=tni&ogblitinbbk7Orbjeatol. 

• :•.• • • :•••., 	•••••;., •• 



qzwzri- 

fTINff 	VIM 

re. 

kC'T 

b\ 

'Ro 

t;) 
anAl  IFK -4alz,kkr- 

Er44-ff 

cA(\---as) 

itaffN4 

ktrzli Rot, ITT 	f;Rtfkgf gm rp-cm 

Odiv.K ftTli 

Forest Press Solan g.0e.Z 

Chi40.‘ar 



6ckitdt.‘ 

kk\%434c 
ttiPT 

'AM *Tqf 

kfiTTEFffIT fIT 

TUT 4.ttqlrU ric  4,31FT 

WqrK41 iffffr 

furiff 	 fffq 

VAO,v-AsTi 

(i: 
iarTTT91U4975T l'g3/4.eft T1117 RETtTIT,,. g 	4:1" 	TIT 7iTrriTT 

'tiT 414Tkall 	 i3-4)1 TIT* W ' "f4 iff rilffSN, \-0 
FR'WT/ Ti kt gi..  fwzit 41 44"q:'' ark341.  4q-  FWEIT WrifITT , 

c.cf*R. 	'F. 47 UNIrT rilitillffrq-R Tt':..711T 9.0,  Mr.  I 

artEd'm wrff 

111" 	 • ri 	 ligr4 

g\ 



6d1•17,900VM7,9-1. 

OZ:Zi'LZ/01./9 

• 



--Froutv, 
••• 2  

DivisiondrYorest Of 
Dalhousie Forest Di 
Dalhousie • 

Divisional Forest Officer 
,Dalhousie Forest Division 
.balhousie. .• • 

The  
„ 
SDN't 

niitt Chimba , 

• 	.H.P..Forest Department. 
No.,CC/ 4261 
	

". • 

• Date,d'D'ailio)isie,.the.14.09/022 . •• 
, 	'Reg Hon'ble NGT's' order dated 07-.772022 passed on O.A.Nft389/2022, titled 

as Satnam Singh Vs State of H.P. 

This is witj respect to subject cited above, vide Range Officer Dalhousie letter No. 
60,2 Dated 1.1.09.202Z..*ho intimated that in NOT OA no. 389/2022, titled as. Satriam Vs. Stat of HP vide 
which Satnarri s/9.  Sh. B.arkat Ranf.M.Ohallal.Julakhdi Disft. Chamba made a complaint against anjeev'Suri 
Shr Sh •Madan 	Moh.alla Surara;.•Dj,'s.tt. Chamba : for.  unauthorized construction of road:  . ai:X4aipur,,And vide 
Range Officer Dalhousie fetter no 02.07.2022 ‘. Tehsildar Sadar Chamba requested to demarcated the  
disputed land afresh. Further Naib Tehsildar Chamba Sadar carried out demarcation on 17.08.2p22 of land 
bearing khasra No.1463/1019 {Copy of demarcation report attached as Annexure-I (A to }. Further 
from the perusal of demarcation report it was found that the land bearing Khasra No. 1463/019 kisam 
Charagah billa dralditaan is in the ownership of the Himachal Pradesh Sarkar where the Pucca c ncrete road 
has been constructed without fulfilling codal formalities. As per record the 'mentioned land i.e khasra No. 
1463/1019 is not recorded Forest i.e RF, DPF, or UPF or neither covered under approved wor ing plan of 
Dalhousie Forest Division. However, the land in question bearing khasra Number 1463/101 
category of waste land and by virtue of H.P. Govt. notification No. Ft-29-241-BB/49 dated 
(Copy Attached as -Annexure-II) all Waste land are treated as forest land and attracts the provi 
1927; From the perusal of panchayat record, it has been found that Panchayat has constructed 
road of length 285 rntrs, out of which 65mtrs constructed in private land and 220 mtrs constru 
land bearing khasra No. 1463/1019 and width 	meter in the year 2019-20 for providing com 
the local inhabitants {Copies of Panchayt record attached as Annexure-III (A to T)). And 
local inhabitants widened it and made it pucca with cement concrete. The dimension of concre 
190 mtr and 30 meter is still kacha and the average width is 3-4 meter on Govt land bearin 
• 1463/1019. The statements of the local habitants were recorded who admitted that they contrib 
of labour and some money to widen and concreting the said stretch of road {Copies of recorde 
attached as Annexure —IV (A to J)}. 

falls in the 
25-02-1952 
ions of IFA 
kachha ljnk 
ted in Govt 
unication to 
later on the 
ed stretch is 
'khasra No. 
ted ,in form 
statements 

Further vide Range Officer Dalhousie letter no. 548/Dalhousie Dated 02/09, 2022 SETO 
Sadar Chamba was requested to register an FIR against former Panchayat Pradhan Udai ur & local 
habitants for widening and concreting the road as per provisions contained in IFA 1927. Ac ordingly the 
Roznamcha report is entered by police and matter, is under investigation (Cop.),  Roznam cha Report 
attached as nnexure-V). In addition to this the Damage Report No. 018778 has been issued Attached as 
Annexure -VI.  

in the owners 
Udaipur paric 
unauthorized 
dated 03.05.201, 
revenue Act 154. 

ince the land in question bearing Khasra No. 1463/1019 kisam charagah billa dralditaan is 
of the Himachal Pradesh Sarkar and concrete cemented path has been const ucted by the 

yat and local inhabitants without fulfilling cordal formalities and ta tamount to 
upation of Govt. land and vide Pr. Secretary (Forests) letter no. FFE-B-A( 
(Copy attached as Annexure-VII), the Revenue Department will procee undA' land 

* 

irhis is for your information and further necessary action at your end, please. 
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